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industries and manufactun: of new articles 
in the State of Orissa during April 1967 to 
November 1967. AU the applications have 
been recommended by the Government of 
Orissa. 

(b) Firms and persons to whom the 
Government of Orissa have recommended 
the grant of licences are as under : 

I. Sliri K. K. Jajodia, Calcutta 
2. MIs. Hindustan Steel Ltd., Rour-

kella 
3. Utkal Machinery Ltd., Kanshabal 
4. Secretary to the Govemment of 

Orissa, Mining & GeolOilY Depart-
ment, Bhubaneshwar. 

MINING LEAsEs IN ORISSA 

1950. SHRI CHINTAMAN! PAN!-
GRAHl: Will the Minister of STEEL, 
MINES AND METALS be pleased to 
state : 

(a) the number of mining leases and 
concessions given to Mrs. Sarojini Pradhan 
in Keonjhar District in Orissa recently; 
and 

(b) the authority on whose recommen-
dations this has been granted ? 

THE MINISTER OF STATE"IN THE 
MINISTRY OF STEEL, MINES AND 
METALS (SHRI P. C. SETHI) : (a) and 
(b). No mining leases/concessions were 
granted to Mrs. Sarojini Pradhan recently. 
However, two mining leases were granted 
to her by the Orissa Govemment in 1%4 
for which approval of the Central Govem-
ment was given on the recommendation 
of the State Govemment. 

EXPORT OF CATTLE FROM MANIPUR 

1951. SHRI M. MEGHACHANDRA 
Will the Minister of COMMERCE be 
pleased to state : 

(a) the number of cattle, mainly native 
bulls exported from the Union Territory 
of Manipur during the current year so 
far; 

(b) whether the Govemment of Manipur 
impose any restriction in the said export 
of the cattle; 

(c) whether Government collect some 
fees in issuing permit for the said export 
and 

(d) if so, the amount collected? 

THE MINISTER OF COMMERCE 
(SHRI DINESH SINGH): (a) Nil. 

(b) 'Cattle' is an item under part 'N 
of Schedule I ()f the Export-Control Order, 
and as such is not normally allowed for 
export. 

(c) and (d). Do not arise. 

THROUGH RAILWAY CoACH BEIWEEN 
RATANAGARH AND AHMEDABAD 

1952. DR. KARNI SINGH: wm the 
Minister of RAILWAYS be pleased to 
state: 

(a) whether representations were made 
to Government for the introduction ()f a 
through coach between Ratanagarh and 
Ahmedabad; and 

(b) if so, the action ,taken thereon? 
THE MINISTER OF RAILWAYS 

(SHRI C. M. POONACHA) : (a) Yes. 
(b) Examination of the request revealed 

that the offering of through traffic is too 
meagre to justify running of a through ser-
vice coach, apart from non-availability of 
train room as a regular measure. 
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